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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 20.01.2022 (THURSDAY) 

COURT –II (VIRTUAL MODE) 

10:30 AM 

 

 

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 
 

   For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  I.A No. 190,191 

and 192 of 2022 

in of Comp. App. 

(AT) (Ins) No. 

1124-1125 of 

2020 
 

 

Vineet Khosla 

Vs. 

Edelweiss Asset Reconstruction 

Company Ltd. & Ors  

 

Deepak khosla  Manisha Agarwal 

R.P. Agarwal-R1 

Abhishek Anand-R2 

to R4 

 

 

   For Admission (After Notice) 

2.  Comp. App (AT) 

(Ins) No. 61 of 

2020  
 

 

Sagar Shankar Bait 

Vs. 

Asset Reconstruction Company India 

Ltd. & Ors. 
 

 

Prashant S. Kejale Usha Singh-R1 

Manoj Kumar 

Mishra-RP 

3.  Comp. App. (AT) 

(Ins) No. 618 of 

2021 & I.A. No. 

1647 of 2021 
 

Kanoria Chemical & Industries Ltd. 

Vs. 

Vijendra Kumar Jain & Ors. 

 

Aneesh Sadhwani  Udita Singh-R1 

Rohit Gupta 

Aatreya Singh-R2 & 

R3 

4.  Comp. App. (AT) 

(Ins) No. 681 of 

2021 

Kamlesh Bhavaral Jain & Anr. 

Vs. 

Abhishek Nagori & Anr. 

 

Kumar Sumit Mukund P Unny-R1 

5.  Comp. App. (AT) 

(Ins) No. 783 of 

2021 
 

P Manickam & Co. 

Vs. 

K.H. Foges India Pvt. Ltd. 

 

Pranjal Kishore  G. Aniruth 

Purusothaman 

6.  Comp. App. (AT) 

(Ins) No. 792 of 

2021 

 

Department of State Tax 

Vs. 

Ashish Chhawchharia 

Resolution Professional for Jet Airways 

(India) Ltd. & Anr. 

 

Aaditya Pande  Rohan Rajadhyaksha 

Malhar Zatakia 

Dhiraj Kumar Totala 

Priya Palwa 

Madhur Arora-R1 
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  For Hearing 

7.  Comp. App. (AT) 

(Ins) No. 46 of 

2020 

 

Symbol Vinimay Pvt. Ltd. 

Vs. 

Champa Impex Pvt. Ltd. 

 

Shruti Agarwal Chayan Gupta 

8.  Comp. App. (AT) 

(Ins) No. 313 of 

2020 

 

Jayant Dattatrya Mhaiskar 

Vs. 

Anil Goel 

 

 

 

Rajiv Shankar 

Dvivedi 

Ekta Choudhary 

9.  Comp. App. (AT) 

(Ins) No. 1126 of 

2020 

 

Technico Strips & Tubes Pvt. Ltd. 

Vs. 

Emkay Automobile Industries Ltd.  

Rajansh Thukral  Kapil Kher 

Kunal Kher-R1 

10.  Comp. App. (AT) 

(Ins) No. 136 of 

2021 

 

 

Export-Import Bank of India (Exim 

Bank) 

Vs. 

Raj Kumar Ralhan, 

Resolution Professional M/S Parabolic 

Drugs Ltd. & Ors. 

 

Rakesh Gupta  Shumesh Dhawan 

(R1) 

Abhishek Anand 

(R3) 

11.  Comp. App. (AT) 

(Ins) No. 555 of 

2021 & I.A. No. 

1609 of 2021 

 

 

Committee of Creditors of AMW Auto 

Component Ltd.  

Through Indian Overseas Bank  

Vs. 

Arcelor Mittal Nippon Steel India Ltd. 

& Anr. 

 

Ashish Prasad  Misha  

Prabh Simran 

KaurSiddhant Kant 

Charu Bansal-R1 

Bishwaji Dubey 

Madhav Kanori-R2 

12.  Comp. App. (AT) 

(Ins) No. 644 of 

2021 & I.A No  

193 of 2022 

 

 

Indian Bank 

Vs. 

Charu Desai 

Erstwhile Resolution Professional & 

Chairmen of Monitoring Committee of 

GB Global Ltd. & Anr.  

 

Honey Satpal Pooja Mahajan 

Mahima Singh-R1 

Dhaval Savla-R2 

   

 

Copy to: - 

                                                                                                                   By order of Hon’ble Chairperson 
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